
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 108/2023 

 

IN THE MATTER OF: 

LOKESH KUMAR KHURANA   

...APPLICANT  
 

VERSUS 
 

STATE OF U.P. & ORS.  

...RESPONDENT(s) 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 

1.  AFFIDAVIT BY MUNICIPAL COMMISSIONER, 

MUNICIPAL CORPORATION, MEERUT, STATE OF 

U.P. IN COMPLIANCE OF ORDER DATED 18.08.2025 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

 

2.  A COPY OF THE RECEIPTS OF DISPOSAL OF RDF, 

BIO SOIL AND INERTS ALONG WITH THE LOG 

BOOKS ARE ANNEXED HEREWITH AND MARKED 

ANNEXURE-1 

 

3.  A COPY OF THE DPR SENT TO THE STATE 

GOVERNMENT ALONG WITH CONTOUR MAPPING 

REPORT IS ANNEXED HEREWITH AND MARKED 

AS ANNEXURE-2 

 

4.  A COPY OF LETTER DATED 01.04.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-3 

 

5.  A COPY OF WORK ORDER AND AGREEMENT 

DATED 03.11.2025 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-4 

 

6.  THE PHOTOGRAPHS DATED 12/11/2025 OF 

INSTALLED MACHINERY AND BALLISTIC 
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SEPARATOR AT LOHIYA NAGAR SITE IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-5 

7.  A COPY OF THE WORK PLAN DATED 28/10/2025 

SUBMITTED BY WORKING AGENCY IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-6 

 

8.  THE PHOTOGRAPHS OF 72 MLD STP PLANT 

SITUATED AT KAMALPUR, MEERUT ARE BEING 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-7 

 

9.  A COPY OF THE SOLID WASTE MANAGEMENT 

MANUAL IS ANNEXED HEREWITH AND MARKED 

AS ANNEXURE-8 

 

10.  THE PHOTOGRAPHS OF DOOR-TO-DOOR 

COLLECTION IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-9 

 

11.  THE PHOTOGRAPHS OF THE TRANSFER STATION 

IS ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-10 

 

12.  A COPY OF PROPOSAL SENT TO DIRECTOR, SBM-

URBAN, LUCKNOW IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-11 

 

13.  THE PHOTOGRAPHS OF THE MRF CENTRES ARE 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-12 

 

14.  A COPY OF LOGBOOK IS ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-13 

 

15.  THE PHOTOGRAPHS DATED 07/11/2025 OF THE 

ONGOING WORK BY THE NHAI AND THE MAP OF 

THE LOHIYA NAGAR SITE IS ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-14 

 

16.  A COPY OF LETTERS DATED 22.08.2025, 02.09.2025 

AND 20.10.2025 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-15 

 

17.  A COPY OF LOGBOOK OF GAWRI PLANT IS  
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ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-16 

18.  THE COPY OF WORK ORDER AND CERTIFICATE 

FOR RESPONSIBILITY OF DRY WASTE DISPOSAL IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-17 

 

19.  A COPY OF THE AUTHORIZATION LETTER IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-18 

 

20.  A COPY OF THE CERTIFICATE BY THE NAGAR 

NIGAM CERTIFYING THAT THE INERTS ARE USED 

IN THE LOW LYING AREAS IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-19 

 

21.  A COPY OF THE AGREEMENT DATED 19/07/2024 

EXECUTED WITH NTPC IS ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-20 

 

22.  A COPY OF LETTER DATED 24.10.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-21 

 

23.  THE PHOTOGRAPHS OF THE CAMPAIGNS RAISING 

AWARENESS FOR HOME COMPOSTING IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-22 

 

24.  A COPY OF THE SWM RULES, 2016 MANDATING IN-

PREMISES COMPOSTING IS ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-23 

 

THROUGH COUNSEL 

 

 

BHANWAR PAL SINGH JADON 

COUNSEL FOR THE STATE OF U.P. (NGT) 

 bhanwar09jadon@gmail.com | 6375115224 

 

DATE: 12/11/2025 

PLACE: NOIDA 
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Wet Waste
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GSTIN: 09AAALNO074H2z3 

BILLED TO 

Name.. MI.ghte.Balatkad«rs. 
Addres....64..&44H..ui..uoe 

State. 

GSTIN No (Fim/Contractor).Q...A.Q..V.6.&RA.2.2. 

Transportation Mode. 

S. 

Date of Supply..... 

No. 

NAGAR NIGAM, MEERUT 

My2a4at..Nagat..u).SIpa.... 

Bank 

AIC No. 

Total Value (ln Words). 

FSC Code 

Kesar Ganj Road, Meerut 

TERMS & CONDITONS : 

Holly 
Description of Goods / Services 

3. E. & O. E. 

1. Subject to Meerut Jurisdiction Only. 

.State Code...o4. 

2. Goods once sold will not be taken back. 

Decembey20dt 

t heuted..six.. 

A Ne Kec4 Cab le Pagte waste3Pis]z1s18s |oo31538 Sd 

.Vehicle No. 

Original -White, Duplicate -Pink, Tripicate -Yellow 

.Placs of Suply..Iu.2.2AJ.at..Magat. 
HSN 
Code 

Invoice No. 

Qty. 

TOTAL 

Date.ol..91:P 
State .UP 
State Code...7. 

Reverse Charge. 

Rate 

Freight & Other Exp. 

Total Amount before Tax 

Add: CGST @.... 

Add: SGST @...... ... 

Add: IGST .. 
TAX AMOUNT OF GST 

Rs. 

.% 

AMOUNT 
P. 

3953P S 

35.58 
BsSR 

y6 

|46,656 
Certified that the particulars given above are true and correct 

For NagarNigam, Meerut 

Prop.JAuth. Signatory 
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GSTIN: 09AAALNO074H2Z3 

BILLED TO 

Name. 

State. 

GSTIN NO (FimContracto).0.4AFa.c.4DIZD 

Adress ld.kS.At. Alat.koad.a.zalar:naoiate.P 

Date of Supply. 

Transportation Mode..el.. 

S. 
No. 

Bank 

NAGAR NIGAM, MEERUT 

VC No. 

Momt 

Kesar Ganj Road, Meerut 

FSC Code 

Nom Recyable wastc ADF 
Decembe ol4 

Total Value (n Words).Egt.h Bukaml.i.. 

Description of Goods / Services 

TERMS & CONDITONS : 
i. Subject to Meerut Jurisdiction Only. 

0. E. &O. E. 

State Code........ 

e. Goods once sold will not be taken back. 

Driginal White, Dupllcate -Pink, Triplcate - Yellow 

.Vehicle No. 

.Place of Supply.uzafld..haat.. 
HSN 
Code 

1582 
Date.......9l:.5. 

Qty. 

TOTAL 

Invoice No. 

State Code :..... 

Reverse Charge. 

Add: IGST @... 

Freight & Other Exp. 

Total Amount before Tax 

Add: CGST @....... 

382517oto |oo/206 
Rate 

Add: SGST @..........%. 

TAX AMOUNT OF GST 

Rs. 

.% 

AMOUNT 

642-62 

P. 

Certified that the paticulars given above are true and corect 

For Nagar Nigam, Meerut 

PropJAuth. Signatony 
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GSTIN: 09AAALNO074H2Z3 

BILLED TO 

Addres..sh .Kaa.khadon..dhekhuut 
Meesat. 

State... 

GSTIN NO (Fim/Contracton).2.4.B..G..Rho76.a4.20 
.State Code.....4.. 

Transportation Mode.... 

Date of Supply.. 

S. 
No. 

NAGAR NIGAM, MEERUT 

ank 

Kesar Ganj Road, Meerut 

JC No. 

DNen Recy cable flast 

=SC Code 

tellg 
Description of Goods / Services 

dal Value (in Words)..tuemat.ga.heukan 

ERMS & CONDITONS: 
Subject to Meerut Jurisdiction Only. 
Goods once sold will not be taken back. 

E. &0. E. 

dginal -White, Duplicate - Pink, Tripicate -Yellow 

.Vehicle No... 

HSN 
Code 

TOTAL 

Invoice No. 

Date.......I 
State:....... 

.Placo of Suppy.hu204far.Nagat. 

State Code :... 04 

Reverse Charge.. 

Freight & Other Exp. 

Qty. Rate 

Total Amount before Tax 

1587 

Add: CGSTOas 

Add: SGST @...... ...% 

Add: IGST@.. .% 

TAX AMOUNT OF GST 

Rs. 

AMOUNT 

Q148 

P 

Certified that the particulars given above are true and correct 
For NagafNigam, Meerut 

PropAuth. Signatory 
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sSTIN: 09AAALNOO074H2Z3 

BILLED TO 

Wame. 

state... 
sSTIN No (FimVContractor). ...AEPK.4.2..P. 

s. 
O. 

ransportation Mode. 

NAGAR NIGAM, MEERUT 

Date of Supply...l. 

Mu2aaX.NagesCaSI2O8). 

Bank 

MS Klfam trad Pmuny. 

WC No. 

..U:.. 

FSC Code 

Kesar Ganj Road, Meerut 

Ngm- Recy Cable astc RDF 
December doly Menho 

Description of Goods / Services 

Total Value (in Words).uO. hensl.u 

3. E. &O.E. 

TERMS & CONDITONS: 

.State Code. 

1. Subjed to Meerut Jurisdiction Only. 
2. Goods once sold will not be taken back. 

Original -White, Duplicats -Pink, Tripicate -Yollow 

Vehicle No. 

HSN 

.Place of Suply. Mu2a4fat.N 
Code 

TOTAL 

Qty. 

Add: CGST ... 

Invoice No. 

Date.b..Ol:.. 

Freight & Other Exp. 

Add:SGST @.. 

State.. UP 

Add:IGST ... 

State Code :. 

Reverse Charge. 

Total Amount before Tax 

159ps 

TAX AMoUNT OF GST 

Nagou 
Rate Rs. 

AMOUNT 
P. 

29 

Certified that the particulars given above are true and corect 
For Nagaf Niga, Meert 

PropJAuth. Signatory 
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GSTIN: 09AAALNO074H2z3 

BILLED TO 

Naie.CA.Aat. knt.ktcpriss. 
Addres..3.2.Malle4.Ba2at.MeetLASoo. 

State... 
GSTIN NO (Fim/Contractor).O.7AEBESL4.I6B427. 

Transportation Mode. 

Date of Supply.... .taally. 
S. 

No. 

NAGAR NIGAM, MEERUT 

Nen 

Bank 

NC No. 

FSC Code 

Kesar Ganj Road, Meerut 

Total Value (in Words) t.kat.h,eandBut. 

Description of Goods / Services 

TERMS & CONDITONS: 

3. E. & O. E. 

. Subject to Meerut Jurisdiction Only. 

Recyasle Plastr RDP 
MoMtho Decembetdaly 

.State Code. 

. Goods once sold will not be taken back. 

Driginal -White, Duplcate-Pink, Triplcate -Yellow 

Vehicle No. 

HSN 
Code Qty. 

1085 
Date./6.:.0.d.S... 

TOTAL 

Invoice No. 

.Place of Supply.42alut.Naga.. 

MT 

State:....... 
State Code 

Reverse Charge. 

|38Segao44o |o0 
Rate 

Freight & Other Exp. 
Total Amnount before Tax 

MT 

TAX AMOUNT OF GST 

Add: CGST @....J.....% 

Add: SGST @............% 

Add: IGST @... 

04. 

....% 

Rs. 
AMOUNT 

183 

P. 

Certified that the paticulars given above are true and correct 
For Nagar Nigam, Meerut 

ProJAuth. Signatory 
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GSTIN : 09AAALNO074H2Z3 

BILLED TO 

Name.. 

State. 

.MIS.Biet..davièat..ut 
Addres... B.R8..Ra.natdcca...au4aa KoLd 
.u.aana.Nayas.Heska..aLo0L 

Transportation 

GSTIN No (Fim/Contractor)..1.AAsa.B.395 Y PA 
.State Code..Oq. 

Date of Supply.. 

s. 
No. 

NAGAR NIGAM, MEERUT 

Bank 

AJC No. 

IFSC Code 

Mode... 

DB Rey aoble Masti laste 

Kesar Ganj Road, Meerut 

Description of Goods / Services 

Total Value (in VWords).. uksaty.yhat,.iak 
dix.leatesd.iky..ts.Kast.kna 

TERMS & CONDITONS: 

3. E. & 0. E. 

1. Subject to Meerut Jurisdiction Only. 

D. 

2. Goods once sold will not be taken back. 

Original - White, Duplicate - Pink, Tripicate - Yellow 

Vehicle No. 

HSN 
Code 

..Place of Supply.MA4. 2444t.hatylad.. 
aty. 

TOTAL 

MT 

1069 
Date..Q.:.:S.. 
Invoice No. 

State:. 

B8SJ66oS53| loo 

Add: SGST .. 

State Code :.9 

Reverse Charge. 

Freight & Other Exp. 

Add: IGST@.. 

Total Amount before Tax 

Rate 

P 

TAX AMOUNT OF GST 

MT 

Add : CGST@.......%36) 

Rs. 
AMOUNT 

230) 

RR653 

P. 

5o 

|43 

Certified that the particulars given above are true and cofrect 
For Nagak Nigam, Meerut 

PropJAuth. Signatory 
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STIN: 09AAALNO074H2Z3 

LLED TO 

ame. 

MoJ..uas..Mesat.6.1.. 

ate 

aress.O...Caxec..ta.te.�Ate.2..kColestate:.UP. 
sTIN NO (Fim/Contracto)..1.A..K.".n.3&.3.2K..Z.. 

ansportation 

ate of Supply. 

NAGAR NIGAM, MEERUT 

ank 

Kesar Ganj Road, Meerut 

IC No. 

FSC Code 

Description of Goods / Services 

.State Code... 

ERMS & CONDITONS: 
Subject to Meerut Jurisdiction Only. 
Goods once sold will not be taken back. 
E. &0. E. 

.Vehicle No.... 

ariginal -White, Dupllcate - Pink, Tripicate -Yellow 

HSN 

1080 
Date.Q...05o5. 
Invoice No. 

.Place of Supply...22A4axanA�Ad. 

atal Value (in Words).4e.hag.ckas..M.eFreight & Other Exp. 

Ngn KecyLlable lalte axte3825 H434L00/-334 

IRDI Men he Apit| do5 

TOTAL 

State Code:... 

Reverse Charge. 

Qty. Code 

MT 

Rate 

MT 

Total Amount before Tax 

Rs. 

Add: CGST @.......% 

Add: SGST @.........% 

Add: IGST ***.**.......% 

TAX AMOUNT OF GST 

AMOUNT 

4334 

390 

P 

Certified that the particulars given above are true and correct 

For Nagat Nigam, Meerut 

PropJAuth. Signatory 
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STIN : 09AAALNO074H2z3 

ILLED TO 

ame. A:N..toade.. 
ddress.M.awama.ko.ad..CMeetat. 

tate........ 

-sTIN NO (Fim/Contractor).o.4.2...My8c1.Z0 

.State Code..4 

ate of Supply.. 

NAGAR NIGAM, MEER 

ransportation Mode....Zelle 

ank 

Kesar Ganj Road, Meerut 

JC No. 

Nakeyable laxtee 
waste RDF Mon lh of 

FSC Code 

Description of Goods / Services 

atal Value (n Words).fe.e.s.sn. hettnaix 

ERMS & CONDITONS: 
Subject to Meerut Jurisdiction Only. 
Goods once sold will not be taken back. 
.E. &0. E. 
riginal -White, Dupllcate -Pink, Tripicate -Yellow 

..Vehicle No. 

HSN 
Code 

38)5 

1081 
Date...05.5.. 

.Place of Supply..I.A.2.44(.ax.Nayad.. 

TOTAL 

Invoice No. 

State 

Qty. 

State Code :...b4. 

Reverse Charge. 

MT 

Rate 

MT 

Freight & Other Exp. 

Total Amount before Tax 

Add: CGST @..f.......% 

Add: SGST O.........% 

Add: 1GST @. 
TAX AMOUNT OF GST 

.% 

Rs. 
AMOUNT 

45 

P 

Certified that the particulars given above are true and correct 

For Nagar Nigam, Meerut 

Pro/Auth. Signatory 
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dk;kZy; % uxj fuxe esjBA 
 

fnukad % 16-07-2025  - 
 

mi;ksfxrk izek.k&i= 
 
 

izekf.kr fd;k tkrk gS fd uxj fuxe esjB dh lhekUrxZr yksfg;k 

uxj ,oa xkaoM+h fLFkr dwM+k fuLrkj.k IykUV ds lapkyu ds nkSjku fudyus 

okyh ck;ks e`nk] daLVªD’ku ,oa fMeksfy’ku osLV] buVZ] vkfn dk iz;ksx uxj 

fuxe esjB }kjk eq[;r% fupys Lrj dh Hkwfe ds Hkjko dk;Z esa fd;k tkrk gSA 

blds vfrfjDr mDr ck;ks e`nk] daLVªD’ku ,oa fMeksfy’ku osLV] buVZ] vkfn 

dk iz;ksx uxj fuxe esjB ds fuekZ.k foHkkx }kjk djk, tk jgs flfoy dk;ksaZ 

esa Hkh fd;k tkrk gSA 

 

 

677



678



679



680



681



682



683

Annexure-2



684



685



686



687



688



689



690



691



692



693



694



695



696



697



698



699



700



701



702



703



704



705



706



707



708



709



710



711



712

Annexure-3



713

Annexure-4



714



715



716



717



718



719



720



721



722



723



724



725



726



727



728



729



730



731



732



733



734



735



736



737



738



739



740



741



742



743



Installation of Machinery at Lohiya Nagar Site by DCC 
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745

Annexure-6



746



747



Sewage Treatment Facility at Kamalpur, Meerut 
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in demography and income levels in constituent areas and seasonal 
variations.

1.4.3.3	 Quantification and Composition of Waste

As an essential requirement each ULB should assess the quantity and 
composition of waste generated to plan for and design MSWM systems 
effectively. The quantity and composition of MSW generated in the ULB 
determine collection, processing, and disposal options that could be 
adopted. They are dependent on the population, demographic details, 
principal activities in the city or town, income levels, and lifestyle of the 
community.

Waste generation is strongly dependent on the local economy, lifestyle, 
and infrastructure. It has been well established that waste generation of 
an area is proportional to average income of the people of that area. It 
is also observed that generation of organic, plastic, and paper waste is 
high in high income areas.

An assessment states that the per capita waste generation is increasing 
by about 1.3% per year. With an urban growth rate of 3.0%–3.5% 
per year, the annual increase in waste quantities may be considered 
at 5% per year. Impacts of increasing ULB jurisdiction should also be 
considered while assessing future waste generation rates.

Several studies were conducted by Central Pollution Control Board 
(CPCB) over the last 2 decades to arrive at waste generation details 
and composition of MSW generated in the country. Summaries of the 
several findings are listed below: 

zz 1996: The characterisation studies carried out by National 
Environmental Engineering Research Institute (NEERI) in 1996 
indicate that MSW contains large organic fraction (30%–40%); ash 
and fine earth (30%–40%); paper (3%–6%); along with plastic, 
glass, and metal (each less than 1%). The calorific value of refuse 
ranges between 800 and 1,000 kilocalorie per kilogram (kcal/kg) 
and carbon-to-nitrogen (C/N) ratio ranges between 20 and 30. Study 
revealed that quantum of waste generation varies between 0.2 and 
0.4 kg/capita/day in the urban centres and goes up to 0.5 kg/capita/ 
day in metropolitan cities. The study was carried out in 43 cities of 
varying sizes, as detailed out in Table 1.5. The results were presented 
in a report published by NEERI “Strategy Paper on Solid Waste 
Management in India” (1996).
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 43MUNICIPAL SOLID WASTE MANAGEMENT PLAN: STEP-WISE GUIDANCE

It is essential
to consider
socio-economic
conditions
while planning,
as they have a
direct impact on
per capita waste
generation and
composition.

Table 1.5:  Per-capita Waste Generation Rates from NEERI Study in 19968

Population Range (in 
million)

No. of Cities
Surveyed

Average per capita 
value (kg/capita/day)

0.1 to 0.5 12 0.21
0.5 to 1.0 15 0.25
1.0 to 2.0 9 0.27
2.0-5.0 3 0.35
>5.0 4 0.50

zz 1999-2000: The study  conducted by CPCB through Environment 
Protection Training and Research Institute (EPTRI) in 1999–2000 
in 210 Class I cities and 113 Class II towns indicated that Class I 
cities generated 48,134 tons per day (TPD) of MSW while Class II 
towns generated 3,401 TPD of MSW. The study revealed that waste 
generation rate in Class I cities was approximately 0.34 kg/capita/
day while the waste generation rate in Class II towns was found to 
be 0.14 kg/capita/day.

zz 2004-2005: NEERI’s study “Assessment of Status of Municipal 
Solid Wastes Management in Metro Cities and State Capitals” in 
2004–2005 assessed 59 cities (35 metro cities and 24 state capitals). 
Studies have revealed that waste generation rate varies from 0.12 to 
0.60 kg/capita/day. Analysis of physical composition indicates that 
total compostable matter in the waste is 40%–60%, while recyclable 
fraction is 10%–25%. The moisture content in the MSW is 30%–
60%, while the C/N ratio is 20–40.

Table 1.6:  Physical Composition of Municipal Solid Waste9

Year Composition (%)
Biodegradables Paper Plastic/

Rubber
Metal Glass Rags Other Inerts

1996 42.21 3.63 0.60 0.49 0.60 - - 45.13
2005 47.43 8.13 9.22 0.50 1.01 4.49 4.016 25.16

zz 2010-2011: The survey conducted by the Central Institute of Plastics 
Engineering and Technology (CIPET) at the instance of CPCB has 
reported generation of 50,592 TPD of MSW in 2010–2011 in the 
same 59 cities.

zz 2014-2015: As per CPCB, 1,43,449 TPD of MSW was generated for 
34 states and union territories during 2013–2014. The average rate 
of waste generation in India, based on this data, is 0.11 kg/capita/ 
day. Out of the total waste generated, approximately 1,17,644 
TPD (82%) of MSW was collected and 32,871 TPD (22.9%) was 
processed or treated.

8	 National Environmental Engineering Research Institute Study (1996).
9	 ‘Improving Solid Waste Management in India’, Zhu., D. et.al., (2008). Available at: http://www.tn.gov.in/cma/swm_in_india.pdf
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Other studies and observations indicate that waste generation rate is 
between 200 and 300 gm/capita/day in small towns and cities with a 
population below 2,00,000. It is usually 300–350 gm/capita/day in cities 
with a population between 2,00,000 and 5,00,000; 350–400 gm/capita/ 
day in cities with a population between 5,00,000 and 10,00,000; and 
400–600 gm/capita/day in cities with a population above 10,00,000. 
However, these are only indicative figures which need to be verified  
while planning city specific MSWM systems. 

1.4.3.3.1	 Waste Quantification

Current practice: Waste generation rates are quantified by measuring 
the load of waste in collection vehicles either at a municipal or private 
weighbridge in the city. Alternately, the volumes of different vehicle  
used for transportation of waste are considered and a rule of thumb of 
400–500 kilogram per cubic meter (kg/m3) is applied for determining  
the quantity of waste transported per trip per type of vehicle. A  
summation of the quantities of waste transported by each vehicle type 
multiplied by the total number of trips to the landfill by similar vehicles 
determines the total quantity of waste transported in the ULB. The  
practice of an eye estimate of waste quantity transported is not reliable  
as many times trucks carrying waste are half full or carry light material.

The quantity of waste measured at transfer stations or processing or 
disposal sites also does not accurately reflect waste generation rates, 
since these measurements do not include:

zz waste disposed at unauthorised places, vacant lots, alleys, ditches; 
etc.;

zz waste recovered by kabadi system;

zz waste recovered by informal waste collectors or waste pickers from 
the streets, bins, and intermediate transfer points, etc.

10	 Adapted from “Strategic Planning Guide for Municipal Solid Waste Management”. Environmental Resources Management  
(ERM), (2000), prepared for the World Bank, SDC and DFID by Waste-Aware, London; Available at: http://www.worldbank.org/  
swm/erm/start_up.pdf

Current Practice for Estimation of Quantity of Transported Waste

Total Waste Collected = Quantity of Waste Transported by  
Each Vehicle x No. of Trips
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Door-to-Door Garbage Collection 

  

  

Source Segregation 
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Transportation to Transfer Station 
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Processing of Dry Waste through Processing of Dry Waste through MRF Centers

     

     

     

     

MRF Centers 
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Current GPS Photographs of Lohiya Nagar Legacy Waste Processing Site

Construction of Road by National Highway Authority of India (NHAI)

Current GPS Photographs of Lohiya Nagar Legacy Waste Processing Site
 

 
 

 
 

Construction of Road by National Highway Authority of India (NHAI)
 

Current GPS Photographs of Lohiya Nagar Legacy Waste Processing Site 

 

 

Construction of Road by National Highway Authority of India (NHAI) 
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ARNAV ENTERPRISES. 
Mandora Sakoti Tanda, Meerut-250223 

Ref. No: -||o 

Subject: Permission of collection/transportation/sustainable end of life disposal of Plastic Waste/ Dry 
Non-recyclable plastic waste (MLP/RDE)/ Recyclable Plastic waste from Meerut Nagar Nigam. 

This is to AuthorizeARNAV ENTERPRISES. to collect, transport and sustainably dispose through recycling/ co-processing, the 
Plastic waste/ dry non-recyclable plastic waste (MLP/RDF)/ recyclable plastic waste from the jurisdiction of Meerut Nagar 
Nigam, where around approx 10000 MT plastic waste (Including MLP) is generated per Annum. The waste collected and 
transported shell be recycled in an authorized recycling unit/ co-processed as RDF in a cement plant or used for energy 
recovery in Waste to Energy Plant with full compliance as per Solid Waste Management Rules 2016 & Plastic Waste 
Management Rules 2016 and subsequent amendments. This permission letter is valid for 31" March 2026. 
Further, the permission granted is subjected to fulfillment of below conditions as per below scope of work: 

Date: -

ARNAV ENTERPRISES. can lift the Plastic Waste from MSW collected at Meerut Nagar Nigam dump site at Gawari/Lohiya 
Nagar as per the mutual agreement between ARNAV ENTERPRISES. and Meerut Nagar Nigam. 
Loading of Waste in dispatch vehicle shall be under the scope of Meerut Nagar Nigam and transportation of the waste 
from Dumping Site of Meerut Nagar Nigam to end disposal point should be under the scope of ARNAV ENTERPRISES. 
The material provided to ARNAV ENTERPRISES. will be dry and will not contain any inert material or wet waste such as 
stones, sand, clay, iron/metal, glass, food waste, horticulture waste etc. 
ARNAV ENTERPRISES. will collect recyclable plastic waste from Waste Pickers, waste aggregators from the area under 
Meerut Nagar Nigam's jurisdiction. The responsibility of colection, loading, transportation, unloading, disposal/recycling 
of the recycling plastic waste shall of ARNAV ENTERPRISES. 
ARNAV ENTERPRISES. will pay Rs. 100 (Plus taxes) to Meerut Nagar Nigam per ton of RDF collected from Gawari/ Lohiya 
Nagar dump site and the payment shall be transterred to Meerut Nagar Nigam bank account by the first week of every 
month. 

Details of waste collected/dispatched from Meerut Nagar Nigam's jurisdiction shall be submitted/ in warded through 
letter by ARNAV ENTERPRISES. on monthly basis at Meerut Nagar Nigam. 
ARNAV ENTERPRISES. has to provided details such as quantity waste collected with location of disposal to Meerut Nagar 

Nigam on Monthly/quarterly basis. (Only applicable for waste collected from Meerut Nagar Nigam). 
ARNAV ENTERPRISES. as to provide details such as date of collection, collection center name/ waste picker details, GST 
number of collection center, quantity of waste collected with location of disposal to Meerut Nagar Nigam on monthly 
basis. (0nly applicable for recyclable plastic waste collected from sources like waste picker, Waste aggregator, etc., from 

Meerut Nagar Nigam limits) 
Meerut Nagar Nigam shall provide Acknowledgement letter to ARNAV ENTERPRISES. for the collection/ disposal of MLP 
(Multilayered Plastic) waste/ RDF/ recyclable plastic waste from area under Meerut Nagar Nigam's jurisdiction on 

monthly/ quarterly basis. 
ARNAV ENTERPRISES. can manage Aprrox. 500 MT per month of MLP/RDF/flexible plastic/ Rigid plastic waste from 
dumping site of Meerut Nagar Nigam, ARNAV ENTERPRISES. can lift the recyclable plastic waste from the area under 

jurisdiction of Meerut Nagar Nigam per their mutual agreement & negotiation with the waste picker/waste aggregator/ 
concerned stakeholder. 

Copy: -Municipal Commissioner Meerut Nagar Nigam. 

City Health Officer 
(Meerut Nagar Nigam) 

City Health Officer 
(Meerut Nagar Nigam) 
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To, 
HN TRADERS. 
MAWANA ROAD, INCHOLI, MEERUT 

Ref. No: - |)S) -nlos)o Date: -

Subject: Permission of collection/transportation/sustainable end of life disposal of Plastic Waste/ Dry 
Non-recyclable plastic waste (MLP/RDE/ Recyclable Plastic waste fronm Meerut Nagar Nigam. 

This is to AuthorizeH N TRADERS.. to collect, transport and sustainably dispose through recycling/ co-processing, the Plastic 

waste/ dry non-recyclable plastic waste (MLP/RDE)/ recyclable plastic waste from the jurisdiction of Meerut Nagar Nigam, 

where around approx 10000 MT plastic waste (Including MLP) is generated per Annum. The waste collected and transported 

shell be recycled in an authorized recycling unit/ co-processed as RDF in a cement plant or used for energy recovery in Waste to 

Energy Plant with full compliance as per Solid Waste Management Rules 2016 & Plastic Waste Management Rules 2016 and 

subsequent amendments. This permission letter is valid for 31" March 2026. 

Further, the permission granted is subjected to fulfillment of below conditions as per below scope of work: 

HN TRADERS. Can lift the Plastic Waste from MSW collected at Meerut Nagar Nigam dump site at Gawari/Lohiya Nagar as 

per the mutual agreement between HN TRADERS. and Meerut Nagar Nigam. 

Loading of Waste in dispatch vehicle shall be under the scope of Meerut Nagar Nigam and transportation of the waste 

from Dumping Site of Meerut Nagar Nigam to end disposal point should be under the scope of HN TRADERS. 

The material provided to HN TRADERS, will be dry and will not contain any inert material or wet waste such as stones, 

sand, clay, iron/metal, glass, food waste, horticulture waste etc. 

HN TRADERS. will collect recyclable plastic waste from Waste Pickers, waste aggregators from the area under Meerut 

Nagar Nigam's jurisdiction. The responsibility of collection, loading, transportation, unloading, disposal/recycling of the 

recycling plastic waste shall of H N TRADERS. 

HN TRADERS. will pay Rs. 100 (Plus taxes) to Meerut Nagar Nigam per ton of RDF collected from Gawari/ Lohiya Nagar 

dump site and the payment shall be transferred to Meerut Nagar Nigam bank account by the first week of every month. 

Details of waste collected/dispatched from Meerut Nagar Nigam's jurisdiction shall be submitted/ in warded through 

letter by HN TRADERS. on monthly basis at Meerut Nagar Nigam. 

HN TRADERS. has to provided details such as quantity waste collected with location of disposal to Meerut Nagar Nigam 

on Monthly/quarterly basis. (Only applicable for waste collected from Meerut Nagar Nigam). 

HN TRADERS. as to provide details such as date of collection, collection center name/ waste picker details, GST number of 

collection center, quantity of waste collected with location of disposal to Meerut Nagar Nigam on monthly basis. (Only 

applicable for recyclable plastic waste collected from sources like waste picker, Waste aggregator, etc., from Meerut 

Nagar Nigam limits) 
Meerut Nagar Nigam shall provide Acknowledgement letter to HN TRADERS, for the colection/ disposal of MLP 

(Multilayered Plastic) waste/ RDF/ recyclable plastic waste from area under Meerut Nagar Nigam's jurisdiction on 

monthly/ quarterly basis. 

Copy: - Municipal Commissioner Meerut Nagar Nigam. 

HN TRADERS. can manage Aprrox. 500 MT per month of MLP/RDF/flexible plastic/ Rigid plastic waste from dumping site 

of Meerut Nagar Nigam, HN TRADERS. can lift the recyclable plastic waste from the area under jurisdiction of Meerut 

Nagar Nigam per their mutual agreement & negotiation with the waste picker/waste aggregator/ concerned stakeholder. 

T)2)o 
City Health officer 

(Meerut Nagar Nigam) 

City Health Officer 

(Meerut Nagar Nigam) 
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dk;kZy; % uxj fuxe esjBA 
 

fnukad % 16-07-2025  - 
 

mi;ksfxrk izek.k&i= 
 
 

izekf.kr fd;k tkrk gS fd uxj fuxe esjB dh lhekUrxZr yksfg;k 

uxj ,oa xkaoM+h fLFkr dwM+k fuLrkj.k IykUV ds lapkyu ds nkSjku fudyus 

okyh ck;ks e`nk] daLVªD’ku ,oa fMeksfy’ku osLV] buVZ] vkfn dk iz;ksx uxj 

fuxe esjB }kjk eq[;r% fupys Lrj dh Hkwfe ds Hkjko dk;Z esa fd;k tkrk gSA 

blds vfrfjDr mDr ck;ks e`nk] daLVªD’ku ,oa fMeksfy’ku osLV] buVZ] vkfn 

dk iz;ksx uxj fuxe esjB ds fuekZ.k foHkkx }kjk djk, tk jgs flfoy dk;ksaZ 

esa Hkh fd;k tkrk gSA 
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Initiatives/IEC Activities for increased Source Segregation 
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